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1, BLELNL ERASAD. SINGH, sonvdaugheerpwte of Cater, Ramn - 2bak Smgh

Il LT

years, belonging to 5&Awﬂ¢gfs£&$veﬂ3£¢"‘b%/
service and presently working as 1%7%7&#0”"?“"&'

arias

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

Retalls of movable assets

(Assets in joint name Indicating the extent of joint ownership will alse have to be

A.

given)

Renu Doy Ami) Kuway AxH Kum ary

Etc.:

Sr.

Description

Seif

Spouss
Nama(S)

Pependant-1
Mams

Deopendant-2
Nama

Dependant-3 |
Etc, Name

No.
(i}

Cash

6’,_500/~

5p0/-

8,300/

2,/000)—

Nf,]

(i}

Deposits in
Banks, Financial
Institutions And
Non-Banking
Flnancial
Companies

(i)

Bonds,

Debentures and

Shares in

. companies

Propert —

R MRS

SBI A/C. i
106394842)).

6364475

N

S8l
-P(m»mgr —

NI1L

{1 958

N1

| NTL

(iv)

Other financlal
institutions,
NSS, Postal
Savings, LIC
Policies, etc

NIL

WNTE

(v)

Motor Vehicles
(detalls of
make, etc.)

N1 |

NIL

™NTL

WL

FABL

(vi)

Jewellery (glve
details of
weight and
value})

NTL

Ga1oq -20 3m,

Silver -

T

= OINMLE

AN

KETL

(vit)

Qther assets,
such as values
of claims /
interests

NTL|

NI

N

NTL

g 4

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given. :

* Dependant here means a person substantially dependent on the income of the

employee. . }

]!~b'2,‘—2/{_°'




B.

Details of Immovable assets
[Note: Properties in joint ownership indicating the extent of joint ownership will

also have to be indicated]

8r.
MNo.

Description

pefl

" Spouse | Dependant-1

pependant-3

Depandant-2
| Etc. Name

Name

(i)

Agricultural Land

- Location{s}

- Survey number(s)
- Extent (Total
measurement) _
-Current market value |

ey y

27 Brgha

wlernal  fKaha)go

Mame
™ S

NI

AT ML

(1)

| measurement)

Non-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total

-Current market value

NIL| NIT |

NIL | NI

(i}

Buildings (Commercial
and residential) i
Location(s)

- Survey /door
number(s}

- Extent (Total
measurement)

- Current market
value_

N

NIL | NV

NTL

(i)

Houses / Apartments,
ekc.

- Location(s)

- Survey /door
number(s)

= Extent [Totai
measurement)

- Current marke
value :

NIL

NIL

N

(v)

| interest in property)

Others (such as

NTL

NiLb NI

NIL—

NI

(2) 1 give herein below the details of my liabilities / overdues to public financial
institutions and government dues:- ;
[Mote : Please glve separate details for each item)

Sr. | Description Name & address of Bank / Ampunt cutstanding as
Ne. Financial Institutions(s) / o S Lo WA
bl % Oepartment (s)
(a) [ (i) Loans from Banks NI NTU
(i} Loans fram financial 4
institutions N e N 4=
(ill) Government Dues: N e
(a) dues to departments : 1
| dealing with government N (g

accommadation ;
(b) dues to departments -
dealing with supply of N Jiles N1L
water 2
{c) dues to departments
dealing with supply of :
electricity I\, ) e N ! [/

%fﬂe’ Va



(d) dues to departments ¥ iy )

dealing with telephones N L’ NITL
(e} dues to departments
dealing with government

transport (including N fL. N ! L/
] aircraft and helicopters) % e O |
(f) Other dues, If any N ’/ M]L

(b) (1) Income Tax including g
surcharge [Also indicate PAN — EIGPSST4S T

tha assessment year upto
which Income Tax Raturn
flled. Glve also Permanent
Account Number (PAN)] _ : )
(i) Wealth Tax [Also
Indicate the assessment

year upto which Weaith N VL NIt
Tax return filed.] '
{lif} Sales Tax [Only in

case of proprietary N S N L—
| business] A -
{hr) Property Tax T\” B N L

C.  Personal Detail

GPF/CPF/PRAN No,

e
Ll

L PTS/BLA- 1228

Gender B meLs| (M/F)

Ssinbs “ [wlaJole [o]o [8 Jo | wommmm
Y = €T wmn

Sawe " [ForTH _GRADE J

(Full Name e.g. B.A.5.-Bihar Administrative Service,
B.S.5.- Bihar Secretariat Service etc.)

Home District H @709?&1, J_Aqr?(f\m&
I hereby declare that the above dutalls are trus to the best of my

knowledge and belief.
'Signatum %Q?Jm i (iEr e cannans
Name of Employee: DTTTN. FRASAD, SWM“
Place:.... V. 0\4«\/\.0\ Deﬁignatlan 15%’ % 1.0%.. AW""QM‘%
Dater, 2. k.7.027.2026 Department: .31 D&Y, hf— i3 bove As 3‘1’“1“&/
Seeretong ok :
Note: | Please sign each page of the declaration. Aiset declaration form

must be in A4 size white paper with computer typed (single side)
in prascribed format.



